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(b) whether the survey has been un_ 
dertaken in order to determine ways 
and means to preserve these valuable 
paintings and to make copies of artisti_ 
eally significant paintings; and 

(c) if so, whether the experts have 
examined the paintings and made re-
commendation. both in the matter of 
preservation and copying? 

The MiDI8Ier of Cultural Aft.I .... In 
&be MID1stry of Educatlou (Shrl 
Bajamavls): (a) Yes, Sir; the Sup.. 
erintendent, Archaeological Survey of 
India, North-Western Circle, was one 
of the party. 

(b) Yes, Sir. 

(c) The paintings have been exa-
mined and detailed report is awaited. 

'Identlldt' S)'8tem 

un. J Shrl Bam Barich Yadav: 
1. ShrI Murll Mallow: 

Will the Minister at Bome Main 
br pleased to state: 

(a) whether Government propose 
to start the 'Identikit' System of 
Police investlga'tlon by drawing pic-
ture. of abacondlng criminals frOm 
the deaeriptlon of wanted men pro-
vided by eye-witness.,.; 

(b) if so, the details thereof; and 

(c) whether Government are seek-
ing the help of the Scotland Yard 
ro.K.) in the matter? 

The Depai7 MIDIster In tbe Mluls-
trJ of B_ Allain (Sbri L. N. 
MJabn): (a) No, Sir. 

(b) and (cl. Do not arise. 

IJberallaUoD vi Bales re. tamII,. 
aIloWllDClell, de. to DeleD. 
r Sbri Kalla V ... kaIah: 
iii Sbri I.uml 0..: 

SIlrI Dlnetl Bbauaclaar7a: 

Will the Minister of Home Main 
be pleased to refer to the reply given 
to UnstarTed Queation No. 281 on the 
lath August 1965 regarding the 
huncer-strik;' by deten... in TIDar 

Jail and state: 
143I(AilLSD-3. 

(aJ whether any decision regarding 
liberalisation of the rules under 
which the family allowances in' ~
views, etc. are granted to the Com-
munist detenus has been taken; 

(bJ if .m, the details thereot; an· 

(c) the aspect.. in which the rulea 
are to be liberalised? 

The MIDIster 01 Slate In the MiDis-
tr,. of Bome Mairs (Sbrl Bathl): (s) 
The matter i. still under considera-
tion. 

(b) and (c). Do not arise. 

Old Temple Found In ADdhra ........ 

25M. 8brl NareDdra Slnrh Mablda: 
Will the Minister of EduoatillD be 
pleased to state: 

(a) whether an aU-stone struetural 
temple believed to have been built 
under the patronage of the Valdum-
b •• has been located at Kalakada in 
Chittoor Dislriet of Andhra Pradesh; 
Iud 

(b) whether Government propoa 
tu dedare it a preserved monument 
and take care of the temple as It 18 
.uid to be a land-mark in the regional 
milieu of early structural stone tem-
ples ot the post..PaUava period? 

The MJDJ.ter 01 CUltural Allan In 
the MIDI8try 01 EdaeatloD (8brl 
Bajamavls): (al Yes, Sir. 

(b) The matter is under cOlllidera-
lion. 

Eaeavali ..... In U.s.S.&. 

15115. Sbrl Naretldra SiDrh MabIda: 
Will the Minister of EdaeatJOD be 
pleased to state: 

(a) whether an II-metre lCulpture 
of a sleeping Buddha, more than 300 
well-preserved sculptures and admir-
able fl'eSCOP" have been unearthed In 
Dushanbe in the Soviet Union; 

(b) whether excavations have been 
under way for lometlme on the AdJIn-
'hpe HIll In Dulhanbe whleh baa 




